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(dy if so, the steps undertaken by government to ensure security of data under

Aadhaar schemes; and

(e) whether the Ministry will pay to UIDAI for using Aadhaar information under
the schemes of Digital India?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): (a) No. Sir.

(by Does not arise.
(¢) Yes, Sir.

(dy Awell-designed and robust data security system is in place. The architecture of
Aadhaar eco-system has been designed to ensure data security, privacy, non-duplication,
data integrity and related aspects. Additionally, secunity audits are also conducted. A
multilayer approach is adopted in providing security measures with multiple formats
being used at different steps from the point of collection to the ending stage. Further,
UIDAI has been declared STQC ISO 27001:2013 certified and also been identified to
be declared as “Critical Infrastructure™ by National Critical Information Infrastructure

Protection Centre (NCIIPC) adding another layer of IT security assurance.

(e) Atpresent, Services of UIDAI for using Aadhaar Information are being offered
to the Ministry (DeitY) free of cost.

Telephone facilities to village Panchayats

T700. SHRT RAMDAS ATHAWALE: Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether telephone facilities have been provided to all the village Panchavats
of all States, including Maharashtra;

(by 1if so, the number of village Panchayats that have been provided telephone

facilities in the last Five Year Plan; and

(¢) the number of village Panchayats that are proposed to be provided with

telephone facilities during the current Five Year Plan, State-wise?

THE MINISTER OF COMMUNICATIONS AND  INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): (a) to {(c¢) The information 1s
being collected and will be placed on the table of the House.

TOriginal notice of the question was received in Hindi.



